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NO. HC.Vrr-21 I aOOB(PI ) I 8s2o t A

From Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Naharlagun.

Dated Guwahati, _11 Odober, 2023.

Sub:- Casual leave.

Ref:- No. HC(IB) -VtclOLl2O22/ Dated the 96 October, 2023.

Sir,

with reference to the above, I am directed to inform you that Shri
Yomge Ado, Member secretary, Arunachar pradesh state Legar seruices Authority,
Itanagar has been granted three days casuar reave w,e.f 16.10.2023 to
18.10.2023, alongwith station reave permission, from 14.10.2023. The next
senior most Judicial officer available at the station will remain in charge of his office
during his absence.

Yours faithfully,

etf--
JT. REGISTRAR ffIGILANCE)

Memo NO.HC.Vrr-21/2008(pt.)/9s21_9s22lA, dated,, I L- I O_27
Copy to:

1. Shri Yomge Ado, Member Secretary, Arunachal pradesh State Legal

Services Autlfty.

"1.m" 
Project Manager, Gauhati High Court.
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